IN THE HIGH COURT OF DELHI AT NEW DELHI

+ W.P.(C) 5756/2018 & CM APPLs. 22373/2018, 28041/2018

JAYANT BHATNAGAR ... Petitioner
Through:  Mr. Narender Lodiwal, Advocate.

VEersus

MINISTRY OF COMMUNICATION & ORS ... Respondents
Through:  Mr. Rakesh Kumar, CGSC with
Mr. Sunil, Advocate for R-1 & 2.
Mr. Anil Seth, Mr. Udit Seth &
Mr. Roshan Roy, Advocates for R-

3.
CORAM:
HON'BLE MR. JUSTICE PRATEEK JALAN
ORDER
% 28.02.2025

At joint request, list on 23.07.2025.

PRATEEK JALAN, J

FEBRUARY 28, 2025
‘pv' /SD/

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 17/07/2025 at 12:05:43



